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RAJYZ SABHA

Thursday, the 2.rd March, 1978|the
2nd Chaitrc, 1900 (Saka)

The House met at eleven of the
c¢lock, The Mr. Chairman in the Chair.

FAREWELL TQ RETIRING
MEMBERS

MR. CHAIRMAN: In accordance
with the constiti tional requirements,
one-third of our Vlembers will be re-
tiring in April; some on the 2nd and
some others on the 9th and the 12th.
Some of the retiring Members may
come back. But I am bidding fare-
well to those who will be retiring
after rendering notable service to
the nation as Memnbers of this august

Youse. We valuc thejir presence here,
and we wil] ce-tainly miss them.
They go from lere having gained

considerable exp rience of the work-
ing of this Parl'ament and of the
Goverament. List year’s General
Election—a uniq .e one in many res-
pects—made its mpact on the Rajya

Sabha also. It t-ought about a signi-
ficant change ir the complexion of
1his House. Yet this has in no way

affected the smooth functioning of
this House with n the framework of
the Constitution and the Rules of
Procedure. Thi. shows the vitality
of the democralic process in India,
the deep roots t has taken and the
political maturity shown by the Mem-
bers of this Hou se.

We will miss he retiring Members.
But T am sure that they will conti-

. nue to do, in thcir own effective way,

significant work to strengthen  the
cause of democracy and remove the
distress of the v eaker sections of the
society. They vijl be conveying to
the people in cifferent parts of the
country the message of the vitality
ol our democrat.c institutions and our
firm faith in th¢ democratic form of
government. ‘
s

This is also t e time for unity and
discipline go th: t the country is fur-
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ther strengthened. The experience
the Members have gained during the
period of their Membership in the
House will be of great advantage to
them in their service to the nation
even when they cease to be Mem-
bers of Parliament. I hope that wher-
ever they are, they will continue to
take interest in the national affairs
and work for the unity of the coun-
try and the strengthening of our
democracy.

I wish the retiring Members a use-
ful and happy future.
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SHRI YASHPAL KAPUR (Uttar
Pradesh): Mr. Chairman, Sir, I had
the privilege to come to this august
Houge in 1972 and this has proved
to a|nursery in regard to my political
caregr because I did not have any
political background when 1 come to
this |[House. Sir, the Rajya Sabha is
a very popular House among all Par-
liameénis in this world. I have found
that | its functioning cannot be com-
pared with either the House of Lords
or the American Senate about which
we generally read in our textbooks.
It has developed its own procedures
during the last 26 years.

Sin, it is true that I did not parti-
cipatle much in the proceedings of
the House. But I think, this is not
necegsary. If each one of the 240 odd
Members want to participate, 1 think,
your| job will become d&ifficult. In
that way, I think, I have co-operated
with|you, and, I spoke only on im-
portant occasions and gn certain sub-
jects|in regard to which I haq first
hand| information.

Sir] 1 have already said that this
is a|very important House. It has
its own functions, restraining as we]l
ag revising. Sir, this House has had
the yroud privilege of initiating im-
portaht legislations in the fields of
sociall welfare and so on. Various
laws [have been enacteq before I came
to thjs House in regard to children,
their | adoption, guardianship, marria-
ges qf all types, special or foreign,
women's property rights and so on.
These provided the background for
enacting legislations like the Adop-
tion ¢f Children Bi]l. 1972, the Mar-.
riage | Laws (Amendment) Bill, 1976,
and so on. In the field of labour

.
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welfare, many revolutionary Bills
were passed like the Bonded Labour
System (Abolitior ) Bill and the Equal
Remuneration Bil, 1976, which for-
med part of the twenty-point econo-
mic programme Hf our great Leader,
Shrimati Indira 3andhi, These Bills
were jntroduced n this august House.
Sir, in the other spheres also like the
Press, public he:Ith, agriculture, ani-
mal welfare, industry, education, cul-
ture and so on, this House had taken
the initiative in ntroducing and pass-
ing important Bils. Sir, during these
six years, I hac the privilege of
functioning in tt:s House under such
distinguished people as Dr. Gopal
Swarup Pathak. He was our Chair-
man in the begwnning, Then, Sir,
you are there. You came from =
chequered career and you are among
one of the five former Chief Minis-
ters who are th:re in this House
today. Among t e Deputy Chairman,
the former Depnty Chairman, Shri
Godey Morahari, has transferred him.
self in the meant:me from the Deputy
Chairmanship to the Deputy Speaker-
ship in the oth r House. Today we
have as our Deputy Chairman, Shri
Ram Niwas Mircha who started with
a humble career and has now risen
to these heights He is now the
Deputy Chairmai1 of this House.

Sir, we have aiso had leaders in this
House of very stiture, like Shri Uma
Shankar  Dikstit, Shri Kamlapati
Tripathi who wis the Leader of the
House at that timie and now, may be,
after a few hou s he will be the
Leader of the Opyposition in this House
again, As the Leader of the House we
have Shri L. K, Advani who was
opposition leader and has gone over to
the Treasury Eenches, He 1is the
Leader of the Hcouse today. All these
changes certainl - provide a sort of
background. Mav I also make a men-
tion of our former Secretary-General,
Shri B, N, Bancrjee? After having
served the Rajy: Sabha for a very
long time as Secretary-General he is
now one among ‘he very distinguish-
ed Members of ti is House. Of course,
Shri Bhalerao hs followed in his
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footsteps and is carrying on the work
of the Secretary-General equally effi-
ciently, if I may not say more than
his predecessor.

Sir, in this House we have a num-
ber of Doctors, of various types and
among them are doctors of humanij-
ties, etc, There is Dr. Z. A, Ahmad
who will now be completing his
second term, who is also going along
with me now, Then, there are Dr.
V. B, Singh, Dr. V. P, Dutt, Dr. Lokesh
Chandra, Dr, M. R, Vyas, Dr. Ram-
kripal Sinha and also Dr. Rajat
Kumar Chakrabarti, Of course, Dr.
Ramkripal Sinha has gone from this
side and now is sitting on the other
side, (Interruptions). Well, Dr Pratap
Chandra Chunder is there but some-
times I fing it difficult to distinguish
between Doctors and Professors. Some
of the Doctors do not use the degree
prefix and they like to be called
‘Professor’, So, I have taken them in
the category of Professors, There are
other categories of Doctors, We have
one Dr. Chandramanilal Chowdhary.
He is a homoeopathic doctor, He has
passed homoeopathy in the first divi-
sion. But we do not have a doctor in

modern medicines, Ayurvedic or
Unani, (Interruptions) Yes, Dr.
Siddhu is there. Then we had one

us about
another
Chiet

Dr. Inder Singh. He left
two vears back, We have
Dr. Bansi Lal, the former
Minister of Haryana,

SHRI RANBIR SINGH (Haryana):
Former Defence Minister of India,

(Interruptions)

SHRI YASHPAL KAPUR: There
are so many ex-Ministers and a big
list can be drawn up. In the list of
Professors, we have Professor Nurul
Hasan, Professor D. P. Chatto-
padhyaya, Professor Kamble, Pro-
fessor Rasheeduddin Khan and the
erstwhile youth leader, Professor
Ramlal Parikh,

AN HON. MEMBER: Prof. Ranga,

SHRI YASHPAL KAPUR: Pro-
fessor Ranga is more a kisan leader
than a Professor. After a break of
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term he has come back in this House
as the deputy leader of our party. Sir,
among the poets and writers, we have
Shri Shrikant Verma who is no doubt
a Hindi poet but, I think, he is more
a journalist rather than a poet. Then
we have Shri Sikander Ali Wajd, Shri
Anand Naraijn Mulla, Shri Mohammed
Usman Arif, Shri Krishna XKripalani
who had a very distinguished career
and from the realm of law he went to
politics, and Shri H, D, Malaviya, a
writer and a journalist who is look-
ing for peace all over the world.
Among the journalists, we have had
our leader, Shri Kamlapati Tripathi
who started his career as a journalist
in Varanasi. Among the sportsmen,
we have had only two—Shri B, C.
Mahanti and Shri M. R, Krishna, We
have had industrialists also like ex-
Rai Bahadur M. S. Oberoi, who also
started a very humble career in Simla
working in a junior post in a hotel
and became the king of hotels not
only in India but all over the world.
We have also had young people like
Shri Rajinder Poddar and Shri
Dharamchand Jain, a tobacco expert,
and of course Shri Lakshmana
Gowda, a coffee-grower, Ang I
would not forget Shri Viren Shah, the
steel-magnate, ang Shri K, L, N.
Prasad. Of course, I cannot forget
my cartoonist friend, Shri Abu
Abraham and the great dramatist,
Shri Habib Tanvir,

Sir, it is a very interesting com-
pany that we have here. We have
among us one late C M’s wife and one
late C.M.’s daughter. I refer to Mrs,
Ushi Khan ang Mrs. Amarjit Kaur.
And I won’t forget our old Deputv
Chairman, Mrs, Violet Alva and Mr.
Joachim Alva who were here with us
till about four years ago, And today
we have amongst us his daughter-in-
law Mrs, Margarat Alva. We have
also a son-in-law of our late Chair-
man ang great Rashtrapati—Shri
Khurshed Alam Khan,

SHRI KHURSHED ALAM KHAN
(Delhi)s Who would be going next
year.
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S\HRI YASHPAL KAPUR: Next

vear. gia faeell g7 oreq |
Then, Sir, we have Gandhiji’s grand-
daughter, Shrimati Sumitra G. Kul-
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ni, also here and a legal luminary
Shri C. K, Daphtary, And, of
rse, one kaya-kalp took place dur-

this period—that is of Shri
harain, From a chicken-gobbler
became a strict vegetarian and

left our House to go over to the
v House.

HRI KHURSHED ALAM KHAN:
reat tragedy!

HRI YASHPAL KAPUR: Sir, I
’t take much of your time, but I
1d say that it was our good for-
b and good luck that I was a
nber of this House when this great
august House celebrated its Sil-
Jubilee and also I had the privi-
to attend the Hundredth Session
his House. I thank you, Sir, who
b always shown deep affection for

the
ilege of knowing you, Sir, since
were the Finance Minister of
nataka many many years ago.
or on, of course, Yyou went up
ier and higher from one post to
ther and today you are the Vice-
vident of India and our Chairman
Also I give my thanks fo ouf

Deguty Chairman also to our Secret-

ary
of t
hav

General, the officers and the staff
he Rajya Sabha, the Reporters who
b a very difficult time some times

when they have to have a dozen ears

to gatch all of us.
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And, of course, I
not forget the Interpreters
did their best to make us under-
d the different languages of the

couptry by translating them so ably.

S

r. I know that I along with some

of IL’IY friends of my party and other
parties would be taking leave of you.

ITw

sh you and all my friends and col-

leagjues here a very happy, a very good

peri
Sir,
nNue
givi

od ahead and I hope and pray,
that this august House will conti-
to play its important role in
hg lead to the nation in the social,

who
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economic, labour and other fields and
other sections ¢’ our society. Thank
You very much,

SHRIMATI &UJMITRA G, KUL-
KARNI (Gujaret): Mr. Chairman,
Sir, today is the last day of this ses-
sion of the Rajva Sabha, Tt also is
the last day of my six years’ tenure
in this august House. Sir, when six
years back I came to this House you
were not then vith us. We used to
have Dr, Pathal then s our Chair-
man, No other Vember, I think, ever
came to this House less equipped
than myself. O course, 1 was a
student of politizal science, history,
constitutional law ete, But I think all
that knowledge was only in the book.
It really had no :ignificance, no mean-
ing and I certain v had no understand-
ing of anything. I came to this House
a total blank, an ignorant woman and
did not know wl at august and learn-
ed people she w: s going to sit,

Sir, it was m; privilege when 1
came to this Hou se every other Mem-
ber was a senio' more experienced,
more learned in he art of parliamen-
tary democracy und they understood
what are the trends of the country,
what are the asp:rations of the people
and how they are to be reflected in
the business of tiis august House,

When I came was happy to sit a
most junior persin amongst stalwarts
but I also knew ny limitation. I have
only to submit {f at each senior Mem-
ber of this House was most indulgent
in his affection and his regard for me,
They overlooked »very shortcoming of
mine. I did not know how to speak.
My legs used to remble when Y used
to stand up and itammered searching
for words, and ¥y t the House tolerat-
ed me.

1 am happy Blupesh Dada is here.
He was a Memb r then and he used
to find time to :it through and en-
couraged me wlen I spoke, They
taught me how 10 look through the
parliamentary papers, how to read
the Bulletin, hov to make sense,
where to get all the information and
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how to prepare a speech, how to even
understand and what was going on in
this House. Sir, I am deeply obliged
that this was the generosity, the
magnanimity of this House, Every
Member welcomed me and gave me
the warmth of his heart and tolerated
my weaknesses and trained me. So
this is what is the memory of this
House.

In the sixth year I have found
nothing but deep affection and en-
couragement from every one. Sir,
you have been most indulgent, I
know, 1 have tried your patience
many g time, I could not contain
myself and T"Had to jump up and say
many things. May be, I violated the
decorum of this House, may be I bave
some of the sophisticated proceedings
of this House when I persisted in
chasing some Ministers about issues
which I never understood also, This
was the greatness of this House that
they never found fault with me. They
always encouraged me.

With my junior position I was pre-
sumptuoug enough to find fault with
the Budget of the Government of
India. I thought I vederstood some-~
thing of finance, I know that I did
not understand at all and how much
ignorant I am in spite of the equip-
ment of this sixth year, That makes
me feel that really very great persons
have been Members of this House, and
they have a tradition to accept new-
comers who have not known what the
world is and they certainly do not
understand the political system of the
country. I do not know how much
worthy a student I have been of all
of you. But it is my endeavour that
wherever I will be, I will not let down
the tradition of this House.

Sir, honourable Shri Yashpal Kapur
was kind enough to mention about
my family. I feel very humble al-
though I am proud that 1 come from
his flesh. I know my limitations and
I feel very humble, We cannot add
to the lustre of his name, We can-
not add to his greatness but it is the
endeavour of every ope of us in his
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family that we do not bring any blot
on his fair name. Sir, with the same
feelings, with the same sentiments
really from the depths of my heart, I
assure you and all the Members of
this House that wherever I will be in
future, I will conduct myself worthy
of the tradition of this House, its
name and ifs fair style, It has al-
ways offered itself for the service of
the people; it has always ventilated
the problems of the people of this
land; ang the level of its debates has
always been very high. I only hopé
that in the years to come, wherever
I will be, I will try to prove myself
as a true citizen of this country. If I
can only be a really good citizen I
think I will be fully satisfieq w1th
myself and I would consider myself
to be a worthy Member of this House,

Sir, before I end, I would like to
thank the officers and staff of this
House, Sir, when I came to this
House with no parliamentary under-
standing or political understanding, I
had some experience of administrative
offices and I had the occasion to ob-
serve the functioning of the various
organisations of this country as well
as in other parts of the world, Sir,
without any exaggeration I want to
submit to you, and for the informa-
tion of the House, that no where in
the world and certainly no where in
the country there is a better set of
staff members than what the Rajya
Sabha has and Parliament, in general,
has. The politeness and the consi-
deration that they show to the Mem-
bers is something unbelievable, The
readiness with which they want to
serve is so remarkable. When I came
here as a really groping, ignorant
person, they literally took me by the
hand and showed me where the library
was, how to find out references, what
were the previous speeches on various
issues—every single thing. You have
merely to mention something and the
papers would be there. Being a very
forgetful woman, many times I used
to come without the Question papers
or the Business Paper of the day, but
there they were ready with their
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help—and always with a smile, To
them there is no difference whether
ong is a senior Member or a junior
Member, whether an effective Mem-
ber| or not, whether one belongs to
the| ruling party or a non-ruling
parfy. Sir, they are the persons who
tredted each one of us with their
ready services, and I have not seen a
a narallel to this kind of politeress
anywhere in the country, If only one
tenth of this politeness could be seen
outside in other organisations in the
couptry and in the Government, I
wolild say, efficiency will be a hund-
red|per cent more and there will ke a
climate of geniality and a sence of
invplvement, and our performance as

a (whole nation would be muen
betler, I really wish that peo-
ple|of this country and other Gov-

ernment servants come and observe
how ‘the officers and staff of the
Rajya Sabha and Parliament function
and how even the smallest staff mem-
ber feels the sense of dedication I
personally feel that if I could display
a little bit of this generosity and de-
dication to my work—whatever I
may be doing—then I would be serv-
ing this country much better than
what I have done till this day.

Sir, in the end, again I would like
to thank you personally for the in-
dulzence you have shown me all
alornig. You have been most kind to
me, you have been a father figure to
me-—individually, You have always
corrected me and very quietly guided
me. I hope that I have learned some-
thing from you.

I would also like to say one word
here, Sir, I am fully aware of my in-
adequacies and I have mno right to
comment about any of these things.
Yet, I won’t feel happy unless I say
about something which I have been
observing. Sir, all of us know that
we have a very lofty tradition in this
House. We are a House of seniors, It
is true that I am a junior, and in re-
cen{ years many younger persons
have come, But we have tried to
learn something from every senior
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Member and o maintain the twenty-
tive years of tradition of this House.
Sir, with great hesitation I want to
submit to you that during the Ilast
One month I 1ave been noticing that
“the style that is being adopted is not
quite as comrendable and as worthy
of this House as it could be. May be
I am wrong, May be I do not under-
stand things, I accept that political
opinions and commitments to our
political philo. ophy can be so high, so
serious and s sincere that it can
prompt us to .ake postures which are
-extreme, But Sir, we are all Mem-
‘bers of the senior House, We have to
care for the traditions of this House
and also of tlis country. We may
have differing views, today we may
be on the ''reasury Benches, to-
morrow we m 1y be on the Opposition
side, today ‘e are Members to-
morrow we nay not be, but can we
give up the courtesy, the polite
language, the sincerity of language
and expressior s?  Sir, I feel very sad
sometimes the. I should have seen
such things. . only hope that I am
wrong in my assessment and I only
‘wish that wh«tever T had observed
was an aberrztion of my mind and
that T had not understood or appre-
ciated the issu:s involved in a proper
light. Still, it is my submission—a
very humble .nd sincere submission
from the junicr-most Member of this
‘House—that let us not forsake the
dignity of this House, let us not give
up the politeniss of the House, let us
mnot give up clarity and the superior
and higher level of speeches which
are expected of this House, Sir, we
are representatlives of the people, But
we are senior representatives of the
people, We ae not supposed to be
Jost in the heai of the moment. I feel
sometimes that may be we are chang-
ing the characier. I am sure that my
understanding nf things is very limit-
ed. So I hope this may not be so.
After all, you re present here, every
other Member is ,a much more learn-
ed person, whose understanding of
and dedication to this House is far
higher and bet er than mine. But I
would like to -oice this concern that
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I have been feeling and I am sure that
this House will always care more for
higher traditions and every Member
will work in such a way that
the generations to come will al-
ways feel that the Rajya Sabha,
under all”kinds of difficulties and
under all stresses ang strains, un-
der all differing views, had maint-
ained its dignity, which is the
only essence of life ultimately. What
is true, what is untrue, what is right,
what is wrong, we cannot say, because
it is a highly subjective decision, I
do not want to say what is right and
what is wrong, But certainly our
style should never be wanting in
something. This is my submission.
Please do not look upon it as any
kind of presumption at correction or
presumption at voicing. But this is a
living concern that I have got and this
is the reason why I submit the voice
of mine before this House. (Time-bell
Rings) You have to correct me, If I
changed my style late in the day, I
would not have been true to you and
the House would not have got
this opportunity of laughing and en-
joying it.

Sir, I thank all that Members of
the House for all the affection they
have given me. They are most wel-
come to visit me in Ahmedabad. We
have no more interest in Delhi s
such and so shortly we will be moving
our house back where we belong fo.
We welcome you all ag honoured
guests in our house.

SHR] SANAT KUMAR RAHA
(West Bengal): Sir, we are till now
Members of this august House. People
outside this august House say that it
is a matter of privilege and pride and
responsibility to become 5 Member of
Parliament. We alsp think that it is
a matter of pride to be Members of
Parliament because this is the Parlia-
ment created by our own people. So
it is the duty of every parliamentarian
to serve the interests of parliamen-
tary democracy. Parliamentary demo-
cracy today, when we are retiring, is
under threat. Six years back we came
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here and we fouund that our Parlia-
ment was moving in a very, very
sluggish way. Somnetimes we found
that Parliament was under emergency
ang parliamentary forms of functions
were restricted. Now the new Govern-
ment has come. We are going tq re-
tire. We are going to our own origi-
na] fathers who are the creators of
this Parliament. Thig is the fact of
our life that a Parliamentary demo-
cracy without the people’s energy,
beople’s initiative and people’s parti-
cipation cannot function as a Parlia-
mentary democracy. We are facing
certain forces both inside and outside
Parliament, who because of their
vested interests, try to destroy this
Parliamentary system of democracy so
that they can have their own regime,
their own rule or the rule of their
vested interests. So, these are our
guidelines that we have from this Par-
liament.

When I came here six years ago, I
came here as g student of Parliament
ang I learnt much—I learnt how the
debate can be standardised, how the
debate can be lifted higher and
higher, how the discussions can be
lessons to us, how we can contribute to
our people, how we ca@n create energy
for the people and how we can build
Parliament ag g truly social and demo-
cratic Parliament. So, I think the
Parliamentary system will be an in-
fructuous exercise so long zs Parlia-
ment does not respond to and reflect
the changing situation of our socio-
economic structure.

Before 1 leave this House, Sir, 1
cannot forget to place .nv apprecia-
tion of the services rendered iy the
Parliament House by our staff by our
workers and by our employees. I
cannot forget the lovely friendship of
my colleagues of different parties. I
cannot forget the debate by the lea-
ders of various groups, which was so
high, I cannot forget the conduct of
business performed by the Chairman,
the Deputy Chairman and the Vice-
Chairmay also. T greet you all. When
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I leave, 1 shall not forget this Parlia-
ment as wel] as my people.

SHRI K. A. KRISHNASWAMY
(Tamil Nadu): Mr. Chairman, Sir, 1
shall be very brief. 1 do not take
smuch time.

I fully associate myself with the
sweet sentiments expressed by  the
previous  speakers of this august

House. So far as I am concerned, this
period of gix yearg (1972—78) is a
memorable period in my political life.

I am happy to mention, with a
sense of legitimate pride, that my
tenure as a Member of Rajya Sabha
has somehow coincided with the crea-
tion of democratic ethos and ethics in
our country, a land mark in the long
history of our nation. That the peo-
ple’s anger can be much more harsh
than the hydrogen bomb has been
proved in India recently, The politi-
cal party which procured freedom for
the nation is reeling under the lethal
blows of the people. It is not the sins
of commission and omission that sent
the premier politica] party inte obli-
vion. Its aberrations had equally an-
noyed the people. The political trans-~
formation that has taken place in the
country is neither due to the fleeting
fortunes of the political parties nor
due to the whims of the people. The
people have not only exhibited their
political wisdom and maturity  but
alsp have exercised their abhorrence
of oppression.

The people have condemned one
political party and commanded an-
other party to deliver the goods. Li-
teracy is a sine qua non of democracy.
But the people of India, though 70
per cent of them jlliterate, with their
robust common sense, have proclaim-
ed to the world that India is committ-
ed to fundamental freedoms of human
life. India hag again become the bea-
con light for all the oppressed people
of the world. The people have played
their role. It is now in the hands of
their representatives, not only to res-
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tore the basic teiets of democracy,
but also to give 1 illness of life to the
people of the country. Nineteen
months of the err :rgency was not the
last chance for cemocracy. The peo-
ple have bugled tne last post and the
present rulers huve to ensure the
survival of demo:'racy by saving the
people from the jaws of death on ac-
count of spiralling prices.

Sir, India is a ast garden of frag-
rant roses in diffe ‘ent hues. India is a
mosaic of manifo d cultures, both re-
ligious and social. She has given to
the world the uniyue concept of ‘unity
in diversity’. Bu: unfortunately, Sir,
the dark clouds o’ strife and struggle
are gathering strng and an era of
conflict and contriversy might begin.

The linguistic fracas is looming
large over the Iidian horizon. Lan-
guage is the outer heart-beat. This
has to be settled n an atmosphere of
understanding anc amity, not in ani-
mus, annoyance ad anger. The leap-
ing flames of lingiistic fanaticism will
be difficult to be kept under leash.
This is the testing time for all believ-
ers in democracy ..nd Indian unity.

Consent and di sent are the two
sides of the coin ¢f democracy, The
healing touch of time will convert
even the phreneti:s.

Sir, I can say v ithout any fear of
contradiction that this House even
now reverberates with the resonant
voice, giving a new Magna Carta for
national integration of my revered
leader, late lamerted Arignar Anna,
whose exemplary life hag become the
source of life for 'ive crores of Tamil
people. I am behclden to my political
mentors that I h:ve been given the
privilege of joinin: such serried ranks
of elder statesmani. 1 wish that Arig-
nar Annas philosophical concept of
“onre kulam, oruvane thevan” that is,
humanity is one «ommunity and God
is one, adorns the  portals of Rajya
Sabha to honour one of the greatest
sons of India.
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My party, the All India Anna DMK,
is the true inheritor of the rich le-
gacy left by this brightest jewel of
human race. Sir, my leader, popularly
known as the “Revolutionary Leader”,
the Chief Minister of Tamil WNadu,
Hon. Thiru M.G.R., has already be-
come a legend in hig lifetime. His
popularity has no parallel in the
annals of political history of our coun-
try. His burning passion for uplifting
the down-trodden has become the

spring-board of action for Tamil Nadu
Government,

Sir, finally, Rajya Sabha, the na-
tional forum of the constituent States
of the Union of India, is not a stumb-
ling block; it is a gsieve for retaining
the nectar of all the activities of the
Ceniral Government. Rajya Sabha is
not just a  body of elders. 1t is a
bureay of brilliant wisdom. Rajya
Sabha is a perennial spring of our
democracy, rejuvenating itsely every
two years, This eternal spring has
socthed many a seething and searing
political acrimony.

I entered as a political novice, with
trepidation to be among the political
pundits. Rajya Sabha hag broadened
my visicn, emboldened my political
conviction and enabled me to recon-
cile political contradictions within and
withcut in the interests of the well-
being of the nation.

Sir, lastly one more sentiment, It is
not unuszual for people to come from
the jegional scene to the national
scene. In my case, I am going to serve
my State, with the rich experiences
that 1 have gained in this temule of
democracy. I seek the blessings of all

of you for success in my new endea.
vours. }

Parting is no doubt sad, but even
that becomes pleasant if there is a
common ideal to gerve. While my
ccllesgues sitting here will be serving
the cause of the people, I shall be
elsewbere labouring hard to lift the
people from the morass of poverty.
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Au revoir is the French equivalent
,of “chenru varugiren” in Tamil, my
sweet mother tongue—*“Vanakkam”,

Thank you.
Last but not least, I thank the
Chairman, the Deputy Chairman and
the Vice-Chairmen and the members
of ihe Rajya Sabha Secretariat for
their kind co-operation given to me
fcr the past six years. Thank you

very much.

ot gI3T FrAAIE (I I3 ¢ K
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AT T T
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ar og 917 § | AL HTT [T gAIR
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SHRI SARDAR AMJAD ALl
(West Bengal): Mi. Chairman, in a
farewell like this, cne should not hide
anything. For me, } must frankly con-
fess that I have ncthing to regret at
this farewell speech. Through yomn,
sir, I would like fir t of all to express
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my gratitude to the Indian people be-
cause it was in the year 1970, when I
was just twentynine years of age, that
the Indian people gave me the offer to
go to the Lok Sabha first and there-
after to this august House. I am proud
to feel that I have been since then in
the midst of eminent scholars, ‘ates-
men, literatures and other who have
every moment been thinking of the
welfare of the masses of my country.

Mr. Chairman, from tomorrow I
will be out of thiz House, I go back
with pride and I go back with agony
also. Pride because I had the privi-
lege and honour of associating my-
self with the various measures to
shape and reshave the destiny of the
poor people of 1y country among
whom I am also cne. 1 am proud be.
cause I had the spportunity to record
my voice—my voice of consent and
my voice of diss:nt— whenever it wes
necessary for the upliftment of my
country. I am proud because I had
the opportunities tc suggest measures
which I thought would bring suitable
and good results for the good of the
masses of my country.

I am going back with agony also
not because I wiil rot be here from
tomorrow. I am going back with
agony because the purpose for which
we have been striving for the last
thirty years to reshape the destiny of
my country, to remove poverty from
thig land, to remove the curse of 1ll-
teracy from this country and to re-
move the illnesses of the masses has
not been fulfilled yet. But certainly
I am going back witl: the hope that I,
along with my friends outside, will
be definitely raising our voice and
making serioug efforts to achieve the
objective for which we have all been
striving for all these years.

Sir, without makirg a long speecn,
1 want to offer my gratitude to y3a
first. During my tenure here, you
have educated me in many ways. You
showeq affection for me. And, Sir, I
must express my gratitude to my
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friends here also from whom I have
learnt many things. But, certainly, I
should say that I must express my
gratitude to the members of the staff
of the Rajya Sabha Secretariat and
other Members here from whom I
have learnt many things. Mr. Chair-
man, Sir, I want to give you this
assurance that wherever I am, I would
certainly be associated, with the causes
of the people and I would certainly
try, in my own humble way, to
champion the cause which the people
think is the best for themselves.

With these words, Sir, I express my
gratitude to you, my thankfulness t.
the Members here and to the memoers
of the staff of the Rajya Sabha Secre-
tariat and alsp my love, affectign, my
regards and my sincere thanks to my
colleagueg and t0 my brethern here.
Thank you, Sir.

SHRI D. P. SINGH (Bihar); Mur.
Chairman, Sir, after eighty months
of the most memorable and pleasanti
experience in this Ilouse, ennobling
experience, experience which is ea.
nobling and gralifying at the same
time, I would like today to record
some Oof my feelings, feelings of grati-
tude for the senior Members on botn
sides of this House who have been
very kind and considerate to me.
Today, Sir, when I miss many of my
old colleagues like the late Shri
Prakash Veer Shastri and certain
others, 1 have the satisfaction that
there are peopl2 like Mr. Bhupesh
Gupta in whom we have a person
who arouseg this thought in us: “Men
may come, men Mmay go. But I go on
for ever.” Sir, just as he symboliscs
the fighting spirit, the real spirit of a
true democrat, well, Sir, we have also
tried in our own humble way to be
associated with some of the things
that this House has done or things
which this House attempted>to do.
Today, I feel proug of having been
associated with the restoration of inez
sovereignty of this House through the
Constitution (Twenty-Fourth Amead-
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ment) Act, with the Indo-Soviet
Treaty which this Mouse ratified and
with many other 1things, and I amn
proud of the fact that I_have been
associateq with the passing of many
Bills of g spectacular nature. In this
context, one thing should be said and
I feel it is my duty to remind the
Members of one thing and tg bring
it to the notice oi this House and that
is the basic thing which brings a
Member to this House, Sir, our Consti-
tution envisageg regional representa.
tion in the Rajya Sabha. The Consti-
tution fixes the number of_Membels
of the States and the Election Laws
ang the Representation of the People
Act provide tha: representation 1a
this House will L& on this basig thet
a person who is ordinarily a resident
of a particular State will become tie
Member. That will be the qualifi-
cation. Unforiurately, today, one
feels that that clause is being
honoured more in its breach than in
its observance. Cash collection takes
pblace in the Staiss and bags and bags
of money are being used today to tuy
votes and this is the pathetic condi-
tion in the State of Bihar today.
I must bring this tg the notice of the
House today becavse the poorest State,
the State of Bihar, has been lured
into losing what the Constitution
guarantees today and that is tie
best guarantee ‘c »nrotect the infer-
ests of a State. Sir, the Lok Sabha
seats have been bartered away and
the Rajya Sakha seat is being bought
and sold in the strests today, and this
is the pathetic state of affairs today
12-00 in Bihar. More than that, 1
would lika ta bring to the
notice of this House that that
is one of the most populous of States,
and yet a State with the most abun-
dant resources and a State in which
the poorest of people reside, Poverty
abounds there. Men breathe, pot air
but dust and hcpelessness in that
State. And today, ih.cugh the Leader
of the House, thrcugh the Govern.
ment of today and thtrough the Op-
position parties, [ just like to invite
your attention to tha fact that al-

Noon
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though one migh attempt that this
country may growv from strength to
strength, and iro o strength to pros-
perity, if you r:glect one limb a
State, and allow 1 to rot, that will be
enough to pull diywn the mightiest
structure that one is attempting tc
build up. Thevefore, please do not
neglect those poor and toiling mil-
lions. I hope that their worthy suc-
cessors and those who are continuing
will kindly give tneir attention to it,
so that the intere ty of the State and
the interest of the people are looked
after.

I am grateful to the Secretariat and
grateful to the nir.sterial benches
who have been =0 nice and good. And
today, Sir, I will b: failing in my duty
if I do not remem! er and if I fail to
mention that dur nz the years we
have been here, some of the people,
old whips like M Om Mehta, nsot
only looked after he interests of the
Memberg who wer 2 here but also the
interests of the JIembers who were
languishing in jai 5 during the years
of emergency. Tris man has had the
greatness to surrentiticusly and open.
ly and overtly, wherever possibia, to
try to look to the interests of many
people who neede'! his support.

With these worcs, Sir, I thank yon
for your kind zon: Jeration and thank
all Members.

SHRI M. KAMA .ANATHAN (Tamil
Nadu): Mr. Chairaan, Sir, I had the
privilege of comiry 1o this House
during 1971 and T have to thank you,
the Deputy Chairrnun., the Leadey of
the House, Shri I. K. Advani, other
comrade Members the Secretary-
General and th: ‘uff for their kind
co-operation,

Sir, we are pa:sing through chal-
lenging times and the importance of
Rajya Sabha has increased. It was
here that the Privy Purses Bill was
lost by one vote—a fraction of a vote—
and because of tt.s the nation faced
General Elections. Now, Sir, we are
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seeing a unique ptienomenon. For the
first time in the history of our nation,
the ruling party is not the majority
party. Yet the House is discharging
its functions in a dignified way.

Sir, in this context I want to say
a few words about the role and com-
position of our House. In a Federa-
tion, every State should have equal
representation and we  shoulg nct
merely imitate the working of the Lok
Sabha, because *‘hiz House is not a
House of Elders but a House of States.
In fact, we are supposed to represent
the States. And [ hope, in fulure,
these things will be effected through
the people’s will. Once again, T thank
you, Sir, for having guided us well.
Thank you so much.
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H[»h fageae @t asz (mgrare):
AT FATT GACAA giET, o wuw
HIOHT §F AHT § TOF FAT  F0Ea0
g S b w2 F A § e gav
FON F A A FYT FRT T 5eT fHAT
g | AU @E 2 AT Y g8 &N
agt 93 T 8 AT AT & 9w war
1 g fag gardr gl &1 a3y
gaa A wefama & fomar ok fewa-
AT & ) H AEE F AW #T AT
wfar oer Far g | gl aeay
F ATAAT § W7 7S FI  ;IF qrgady
FT 799 SATIT FIET A1F8 JF ITAT G )

4 g &1 IS FT qE ISAT
TF I A A FT Jg FT AREE
wd qreqAr faar s ag fafag -
el fgged g oo #w qmes
g3y qgEaa A A 7 fady g qa
T F gAml A w18 faarmredt gy 0
FAFT FrE wEfaad G g 1 QT A
fedft 1 qoa 7EF & 1 g Jay
gl FIA § | ATET A9 TF § |
Wz gar g fF =7 © /e & qEq §
A 7 T AT FWETEL G | TF
AT FEZIAT H ST FAEHL gHT—
dex o SfAE——aE ger
Frsqae § a8 w19 dfeq ot F qAmy
¥ ot Y g1 gAT AT | RIFAET
Fqa St FYgF e A fqead #6710
qEAATT F1 gfdi #1, fosgse Fe
#1 & gq 39 qeF ¥ Anfaes & AT A
gATYr WeF § | AT a1 AafwferEr
QFTAITT ZAT I TATT TN FHTH § FIL
gqHT F13 fors FT AN Fq1, graifs

[

i1 1 Devnagari transliteration.
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g AT A WA §  EFEA!
aF A @A g 1 uF arg S HE
HT FGT N T FTFTE | HT T
7 g ) 99 gug 9 geIw ¥
agr fF gt wemmr ¥ awEd WH
FRIT ¥ F7 5 o1 A1 QAT w1 FY
frarar arga & 3 qafes o &, w9E
gL F o ow s A K&
g\ wfaw a5 #7 7z aifow A
f& o3 a9 #R§ fagqr o5 | A
WA TR 37 gew 4v g R
FAT F AT IH . Fwgfaez qrF F AN
TFE AT qfewm o ¥ 39 TH @
TA | ST 9 S oay §oarw arfey
AW AT+ | gF AET X
@ N e gar afsw ag
TEY gUT | & gary aggT qwaAq
S F1 TF AT F) JAT FIATE
FRIGT T [ FKY AT I FauTE

AR AT & | T FE A 3T
G HaArzA 7 g wsht T A

faet fafaex & agi adh 7ar 1 gfarr
THT F Ag qF & q&ST SOAT AT
ag T § qOioe AT A7 a6 ¥ A
FE W E A AIN F A T W F
F1fF agF FANT 17 Frt w7 ForF AgY
g ) A& 19 A AT F qAT
HEFT JAT A | gHeEl AG) wTE o |
T FE FT S 7z g AT AT )
gl & g 0 Sl #ET (T@F
warg o &) B <7 el afewar Fdt §
#§ gl owaM g §w F
FET A T 1 AR gER F=HT ¥
T S F© HOT 4T F T Z9FT JAG
¥ arg T8 FT1 ATRAT 1 fET gAr
HfFge FFR ag SET TR A
T IF Fa1 {7 g FE &1 Aofiee
3w WY g1\ ghevrit s srew fafaees
F AT T ar WY gurdr Sar @A ) 3F
g | 99 gyEs WF ST oAty ar §9
qrelt  weget ¥ wgn fF oaEr ag mem

2144 RS—2. -
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TET q% FFAT AIW FI TET ZAT |
IR FFTARAT TF AT 1T T F AF
F2r & afra § F3a1 g B gt w1 7
sorder g8 W g7 g an gard
qar o @ @ grzw fafveze W@t
WY | I FFT AT T30 A9 | F¥@yr
3T 1 F1 gfRTet & R fagws
AT I @ AT UF T AT CF
sfawsly &7 #elar @t 91X gamg
FI @I AT | A da FOAET JAT |

#r zfeer St #v Zww fear e
gtarare ¥ fF feT g oF faarEr
Ay ar w3 faar g 99 & mAEHT
gaur wemr W w7 Afwy & A
Frgar a1 {5 F0F Z2 917 | zqiay
% zrar arfesr aga &1 SR fF=
oI 379 q1T FT ) IEN  FIT W
Far F27 & §9r & g i ZEEA
A WY g w7 AFFF gmr 3w W@
TAFIA F TR F qAERT F § gl
et F faars aFd #1013 FaEv
T QA 7 W FFTF @ 39 W
TS (Dark Days of Emergency)
AR ATZTH TA & | FATAT AHAT §
fF & art s fafaees a9md s
3y ar gfeaxr T @ P wF oA
¥ meaT FY FIS R TG F 1w
AT T & @A € AT AT B AT §
g 3@ § | AAT ASAAT F 75
T FT FATT Agl fFar ar 4 a@gi
IET F AT FT T 1 =AY g |y
I qIY TS I@T T | HIy SN §
IEY 97 95 97 @ & | FIFW (Caucus)

frwarr a1 ot aga faw 9% [war @
afed w3 A FAT T @3 OF KA
AR AT WL E | S AR FAE K
grfeat &Y faaa &7 4g |8y 7 wW
g3 FTHG IT T7 § | TS ARHT T
ge STar § 41 gL ol HRHr #e%
A ATETE | WF I HIT AGA G
FY BIG | GATT F TR T
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W@T ¢ 5H4r arag F qarsiiee qrar &
QTEART FEIT FF g8 qUF W) eanT
FA R TERITE N A AT Q@F
& a2 FT9 FE | g FTHIH FEIT |
FZRUIEIAG & | Hargo o Ty
FEN § FICIH FIA JEAT ATTHY
T g #AFE afwferafrg) #
qEifERd weawe a1 fgara faey
TAT A § 1 W W9 UF HMAT
e fFar g 1| W AW A wF
TG 92T | A WY T FH AGT T |

I did not allow Delhi {o grow on me.

§ fya fsud & 9w § w@ar ar
gl g W D eRwE W@ g
gl I UF FRT 8 | HT AT Eq
FATH F TEIT AL Z | 0H Y
FEIATET FIAT &, A=A TS, R
1T IreqT & W7 48 Fgar & FF fargeara
FHE F A qAF &, T o 2, A
WY 2, F A o A R WTE
¥E 3T 3 T 9% AGT & ) T F
JET AT @CF & | HS T FIG )
FTT | aO T R @E | gw
TE AT I B 9H gArad W AR
& BN HAT § A% § Azvlis R wogw
T OE I B NG TEE 9T 9aY
uF 757 F1 N ag gy 7T 7w &
gfewar wifsr, 5 3z faedy & & ar
CERE

TEATRHT Gl A Fq FO—-AF
qidr  gEr & alg F ¥ ey
F ANFL FI qHE—I I AT ) AT
U K A& AT a1 741 A7 g, ooy
art FAY AT T FA AT E
gURAT § oY, 9T FU IRAT FY A1G FIA
T K AT FGT FA AT 998 4A TN
g1 &1 919 FU agd agT qfwAr | gar
R 1)

DR. V. B. SINGH (Uttar Pradesh):
Sir, after playing an active role in
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the n:ctional libaraticn movement, I
came out of active politics after in.
dependence. I was quite happy
with my academic world, with my
students and books, when the then
Prime Minister, Shrimati Indira
Gandhi, invited me, on 15th March
1972 to consent io be a Member of
the Rejya Sabha, in the larger inter-
est. After careful consideration, in
the highest academic traditions in
parliamentary life set by people
starting from David Hicardo and on-
wards, I agreed. Coxgsequently, on
the support of the Congress Party I
wag elected to this House and the
director of the election process then
was Pandit Kamlapati Tripathi. The
premises on which I consented to be
an M.P. stand in tact, namely, the
role of practising intellectuals in par-
liamentary life. This, however, has
been more national than functional
because for a wvariety of histocical
reasons our nationgl movement could
not involve intellecluals as intellec~
tuals in the national liberation strug-
gle and that tradition lingers on. A
great thinker of the 20th ceptury has
said that in liberal democracies, par-
liament is a talking shop. But I say
it is more than that. It is also an
instrument of change, and in this
institution I shall complete my stu-
dentship on the 2nd April, 1978.

I may reflect latar on about my ex-
periences here, if and when I happen
to write a book. But I may be per-
mitted to say that the working of the
Indian Parliamentary system does not
involve division of labour among the
Members via the two Houses as well
as the parties functioning in Parha-
ment. The result is non-participaticn
by bulk of the Members. I have a
lurking suspicion thai there ig a fear
of knowledge. I have been for full
six years a Member of the Consul-
tative Committee of the Planning
Ministry. This is en indication of my
commitment to the profession and
Parliament.

In my maiden speech in Parliament
in 1972 I said that the carpentry of

i
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the House does n : permit the use of
a table. Then n v Division No. was
63 and today it i 83, when I have a
table. I go back to my table. I was
always there. I ‘ever left it. From
there I hope to :erve my profession
my people and il e country with the
objective of eradicating poverty, ig-
norance, squalor und disease.

1 am grateful o you, Sir, because
I have been an )nidentified Member
on account of m, not too frequent
attendance but ycu have never cast
Nelson’s eye on rie. Through you,
Sir, I am gratefu] to the values and
to the personnel ot the House that you
represent. ~ 7

MR. CHAIRMAN: Last speaker,
Mr. Jagannath Ehardwaj. Only two
minutes.

SHRI JAGANNATH BHARDWAJ
(Himachal Prade:s1); Mr. Chairman,
Sir, T am thankfil to you for giving
me a very patien| hearing and consi-
deration for the .ast six years that I
have been here. [ also thank your
deputy and the Vice-Chairman for
giving to me the same treatment. Sir,
I also thank the Reporters and {mem-
bers of staff of this Secretariat as
also the press fc: giving me a fair
deal during the :ourse of my work
here in Parliamer t.

Sir, T wish that this House could be
a House of specii lisation and specia-
lists. But, as Mi Singh hag pointed
out, some people with money politics
and other motives and without any
sort of specialisation and without any
inclination to ~vork, come to this
House and make this House a House
of aimless people Sir, this House is
going into the 1ands of moneyed
people. Your ho our must dg some-
thing in this d:rection so that Lhis
House Tbecomes a very supreme
House of specialization.

Lastly, Sir, I want tg say one
thing. During th: last six years one
thing great has b en done and that is

|5
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the participation of workers in man-
agement. In fact, the ex-Prime Minis-
ter gave the key of the whole thing
into the hands of the working peo-
ple. I wish that the present Govern-
ment could implement that dream of
our ex.Prime Minister. Thank you,
Sir.

a7 F Jar (s @@ Fw
qrEAWT . TA(G Sy, gL AT I Qqr4
osr 95% War ¥ 65 99 TH SFC &
|19 217§+ fqod gra @), 39 gad
ST war F 25 q9 A9 O d, 9F
A gAF AT { QAN HeAL® GAI
qAT ATAFAT F IO 497 2 WA
{1 d91 g7 @7 § =T 7z wew 81
g ¥ 5.0 TF qr@re &1 47 wEar
g =dl uF @Y F1 fage & wAd g,
gficfua & AT st w75t gare 80 aral
feme gt g § 37 frarfas =n
3T F 97 H A wrg g 98 &1 gfa
foar arfl & aa{ YE—77 H ¥ g8
A1 amg wrad, 6 & qer w50, FTAE
Ign | H RET &7 I T FHAT
gfag s § 3 wat 9T §U@, T2
F Jar, TArs # Al ¥ ogFgA @
o FWAT  @iwEd 41 A1 I
qigqrd § 9% FAMC @

gamfa 3, &% fAq o oE
Tagd A % 1970 ¥ Q3 § =War @
qq W FOFQ &W &0 agEg AG 9|,
I TRIaT AT GERT & F7 0 A
FAATATT A Fg G T 98 g AT
BATE ¢ T 98T are A% gur @:
4gH WI gl § 99 wwa Wig AE
qa & Al °, ¥ fqeer § o7 A4 w9
§ @eq w1 A g, A stEr ww wE
o feamn war wim S g, f8 &
AT FT A4 § a1 Fqraw Far fF
949 ¥ F1HIA T TEY GAAT § AW
qw fogar gud & ¢ THET T SWIO
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[@rF FI1 AT ]

oy feafq & f 30T 91 § s o=
feafe g™ & arg oY F8  fgamd
FTF 2T AL | FAA[ TEL E & q9H0T
faw quu faarht w19 & I § fa=re
FTEY § AT HET FT TH AT F7 fa=r
FHIAT AT § I FHAW &g FET 457
2 fr fa7 fqudf g7 Fa7 a7 a5, faq
AT 4T WO QAT 99 9%, I
F T 94T &A1 q347 | faawdr
fear vw ¢ %z s 9w ¥ Avwad
FI gAqI, qwdT F1 wlE,  dwed
F Wiy s fagur =T Ta e

gaifa &Y, § 39 wA9T 9T 87 F
q9TE AT § AT wryqwe @qr g fr oagr
foigd g wid) gu & AT g1 @ 8,
faa 7Y faarg &1 g wareg & w &,
3T FT wEWEAT WIT ggAWw F faar
TgE H FA-EFET FHT G AT AT
qg FLYT [ HINTIAT AT dadTg
AFTA &7 IAT F1 4T, § 4¢
qraar g, &4t aoi § g, oY eufaqay #
E——wRI-HT R YT AT WHAE U
ST A1 99 FIA1E FT HGAI EO[IAC
aifge frwa & mmae ge—afET
Arfge g7 A7 &fgwer Y § WX A o9
F1 U A § AP arEl F M7 F,
WG FT A F 79918 G0 § AW
g §ET F AT S EATT Gy Ty
feat gt @ & o7 & sfy =2wdt w
FHAT #igd F@r g

faaer & Far (=t W@ @A
wEA)  wEOEE S, gAY
WIF =447 (%0 §, §F 79y &1 359 origar
TUITE | AN AT gaew wgh & S @
& 3 IW F I g AT A ST wEr A
T AT AFT AW | AR ST
T g3l I5F T AT | qgT HX FwAC
Ty q &Y A% ¥ AFAL T FC A2 AQ
g AT 9% Fo5 Wy w1 o fqer
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TAE SO F7 g 4 AT a9 fw
Tgl asa gard faw gy At
qIEG FYAT G ;T FI @ A
WE ST § Y AW F ST A A AQAT &,
SToRw F oafawt # mwear 6y
T g W TqE A AT Fr g
d @y 4; wedy e, wg-fad fage
AredT § A1 a2 3 G ¥ 9 § wA
FT WAL §, FS wgFAT § | TG T A
T AT g WRT & gAY T A IqY g
Y 51T 3w fr arwifeaa Qar a1, car
§ araar g | fe g AT siq 950 AT,
YEAT A9 HL AT TR TG AT JIAT
WERl § FFE U GFE § TG, AT 98
gfa#r< & fag agq T Agd) § M
FA 39 W E | A T 96 A agi @
I JAT FX a{IST A AT Iq &
AT HTIIC AASE AAT HIZT & I H
T @ AT R i o wH T It
qrEw FHAA F geer a1 7 ag farat
FY qsEIfa G A ged gReTE F
FIX § WO Y g M ag g7 FT §
aga wwifaq gar a1 T HET g4
Fox 9, & gu< dzar 4v, yfwT T a9
TgAdr wdwat 31 a9 ghww sufad §
T AT f5iga qrey gaey agi § I
qEr W@ FL AW FY FAT A § 1 wfwe
TE0 & ST F T IW A HAT AL &
axdt, oY Fig adf &1 SR gef
@ FC AT FT FAT AT & A TH "gA
HeqT § A FT T FIA FE FHI IADT
atwr faar & og oo a1a g, afwa wal
¥ RIS F g W 7 9 wfa® wHE
¥ gra wArs T AW AT FAT F Aqq
odt g wrar & w#EfE SR 9g w
asat | &1 war g1 W A F 7 3T
AN qEi AT ¥ AT wg @Ay e
fafras gwr 81 sl g @ HWiT
wgl @ & foadt & fasa Fear 31
Fadragt @ FLagy 3o d@r 3
7gq fa fagre & @1, Afwagg qar
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mEHumrg fF st g HY @
g SUAY F\HT ¢! AATE SN HEAT
MT Y qreAy T Ew g 1 SHF  wIw
A1 & gAar a1 AT (3 AT G gAAr Ay
gAY glwar $aF 17 S i wd ar ag
Fa| st @ & Afper 1371 wewr @ ar fw
S TG SART AT & A T HTE AR
syaeqT % 15 Wi g w nfaw anyg w0
F1 T Hfaw T F1 Fifora <l 4
TG 3T FEX AT Al HT A F7

TUATYA A7 | §1 F wAQT g T i Ar-
AT TEey AT ST @ § T T W I
HESEIEILESUNEEE P K TAR IR k|
s 3T foT wgt =ma &1 wtwr TR
T A® AT 1T AL fadar
faer o gFAT 1 WMIAT SIAT AV SO
WAl § AR ag st @r | a7 fSiegett
g S aredt 8 d wg a9 F 9|
g, ofwT g = §ogare FTH B S
o5 & I EH QU wArg | wiE g el
qrdf & g gaF w1 F AW F ufq 9w
AT IR WA Fe A A AW E Mg
fam fam i & ead § AT &7 qrET
faar g A a1@ @ F1 A7 fo=r g
g OHT T8 v § f wgt s ey
T AR Y FA G faem & gee
yg a7 Hifgg g1 « & § & dady e
agfa & I & O e Gwdy &
AfFA §ATR FET 4§ TF AT § 1 U
o garl F for faear 4 a2
TH FOIE & QU 3W A 2w Y T Fae
HFAT § AT AL Ay wAN qFY IAIA |
Fafw gqY Sorrert # g™ qmis 5 frator
FEAT A1 § wiL I9H ufEma =Ry
g1 ag ady A AT g1 3y ughy
# uw faway g (v @00 9@l AR W@
QA AL 3UF HIT I AT AHEE
A AT g4 #W wa fyase gue
FL AT IR HIAIT B | TH®T AT
HIFAS HTE ST g § 9% faq wA o
qHAF a1 FY & A F wwAr mud
a7 & wrasAr fwrg Iaqr g s A
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F@T E f a€ 9187 Str FT 3w F7 ;M
AR F HGT | AT 7 e famre 2
WT AT &7 F7a1 & 998 Feft 1 ey
gt giar vz 1 mftg ¥ fag @wer
F1aT 8, afET gt FaT FAT FT 97 Y
aRT T AT ALY AT, AT FAY AFATE
gl v § =war § fx sAw wee
df  THr A7 HIT WA IAw a9 ¥
2 FT F19 F & faw o7 ag foe =gt
o | 39 fa=rd & a19 § I wue
s & faars z@r £

=t wHa afq ARt (sewRy) ¢
qrHaT, {QT @gw A A1 fgEw =ga
fordt 57 & & maX AV A T FIA IO IR
sfa & wadl Fagar 9FT F@IE 0
# ot "raaT, 37 safwaal § § fv
AT T8 ¥ A JATT AT ¥ E &
T FT 1T FIAAT QT 87 AT IT ¥
qrdf &7 FaT QAT JT w1ag fET J Wr
SIIEAT | FiFgaw, & a1 AMT FT 977972
% fod mergmi g 1 39 @R AT AN
T Tq F7 qiasst 9 39 F wfawrd
F1 T forq 3241 § AT AR AR IT
gurafq oY & S 7 39 & fai & wo
F afa mawr w9 gwe F@ g
TS gar F al wfgwar o w9-
ardrat & f5g g § gaedt £ gar
wgaw faur & 39 F fag o 57 F 9f|
TIAT HIATK THT FLI | AFHAT,
ag TET AILAY TR F UF FIT
ST FETEEW & 1 W A AT § aF
aTiAaTHe Sftar FT FET TAHT &
¥ 3oz w’w &t fagw @ar § 1935
¥ FAFT 1973 OF T WE | F09
36, 37 AGT @F | AL AT ¥ 3T HaA 7 T4
Safsat=+ § @3 ST ATH AR AT
[IET FIN FT AR AR AT g7 917
EUTE | ARAR FY T HEATT, HAFIT
T Hdeq F HATL 9T faw aRdr & |
FHeq FY A g qF HIIHR F1 JTAWT
grr & AR sE g 9T AwdT w



43 Papers Laid

sfgssr g€ 1 Wi YmwT ag T
3w ¥ A7 HUFT FT ITAT FT F §
T FHed FT Wl qIAT FI @ & AqAT
gl

ATPGET, WA IW g F Aql g
FT A G SIS FHT § HIT 53F g
g HrEaTT St 43 gu § g W
N g &% § 93a7 W E AT 4 A
TF TES § I9 Awditaw d9d qqgta
F AR ST H TT AV @ g B qE
a0 AT G QT E AR A Tgr AqT
falidfr g g% 437 § AR #T [y
qrEf &7 AT & qTg T 1T T 477 a7
Fr raeFar & f5 S e agafy
FA W ETE AW T qg A1 AT 5 |
A9 H awmar g fFsw 3w §
T @F TguT g% § | a8 g
waavg qqgfa agt =419 3, 77 § 0F anq
F1 &g 3T ¢ fF dwaifas agafa
F1 OF g7 OF g1 gFar & A< a8 9 %
ZH AN FEF HT @A FA Q. qUN
iy 1 STAW FL | AFGAL, T T
e ST &7 AIST HIT ST AT
gark fadi ¥ o g7 awt & fegmr
Ak afq 7R a7 arfyal & gf ag
& g fol oeiT gEws @ ] AR
g M AT faT  WE ag 9T W F
JaF &, WA JA F@ w® AR I
geA ¥ g 3 4 g9 W IRl qw A
FATH A AT Ha ¥ ATE W@ a9 ¥
o &r Jar w4, § Q§r GEmdr g |
e IAT HAT TN RIAT FI@ & AL
ZW 9 ¥ WE qF A AEIE A
a1 § o @ & wiasy ¥ W o @
oY orem & | wrEET, § 9479 F), groa
Faarfal &1 o) wfwsfet &,
AT A W AR G AL F ooy
F1 gifgs g79a1T 34T §,  FARAT TFT
FWI #, TR T3¢ F@1 § 5 37
T Fr I F FIT GFIT AR AR
AT EH qT F AT @& |
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PAPERS LAID ON THE TABLE

I. Certified Annual Accoungg (1975.76)
of thie Visva.Bharati University,
.Santiniketan.

II, Annual Accounts (1976.77), of the
Indian Institute of Technology,
Madrag and Related Papers.

III. Annual Report (1976-77) of the
Indian Institute of Technology,

Madras and Related Papers.

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): Sir, I beg to lay on the Table.

I. A copy (in English and Hindi)
of the Certified Annual Accounts of
the Visva-Bharati University, Santi-
niketan, for the year 1975.76, and
the Audit Report thereon, together
with a statement giving reasong for
the delay in the laying the 'docu-
ment, [Placed in Library. See No.
LT-1899]78]

II. A copy each (in English and
Hindi) of the following papers: —

(i) (a) Annual Accounts of the
Indian Institute of Technology,
Madras, for the year 1976-77, and
the Audit Report thereon, under
sub-section (4) of section 23 of
the Institutes of Technology Act,
1961.

(b) Statement giving reasons
for the delay in laying the docu-
ment mentioned at (a) above.

[Placed in Library. See No, LT-
189878 for (a) and (0)].

(ii) (a) Eighteenth Annual Re-
port of the Indian Institute of
Technology, Madras, for the year
1976-717.

(b) Review by Goverment on
the working of the Institute.

(¢) Statement giving reasons for
the delay in laying the papers
mentioned at (a) and (b) above.

(Placed in Library. See No. LT.
1897for (a) to (c)].



